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2151 lakh tonnes of crude hag been
produced. This is 18 thousand tonnes
more than that of last year during
the same period. In view of this, I
would likg to know whether the ques-
tion of reducing the price of petrol
would be considered as and when the
production increases or jt has been
shelved.

SHR1 KESHAV DEC MALAVIYA:
I may remind the hon. Member that
we consume 22 old million tonnes of
oil in this country which includeg four
million tonnes from some of the fields
of the Qil and Natural Gag Commis-
sion. We have sti]] to go far before
we can become gelf-sufficient and in
view of the six times increase in the
price of crude, I do not think Govern-
ment ig likely to consider the question
of reducing the price of motor spirit
immediately,

SHRI NABIN CHANDRA BURA-
GOHAIN: Sir, may I know from the
hon. Minister whether pumping in
some of the wells of Oil India Limit-
ed and ONGC in Assam ig not being
done due to the repeated waves of
floods there? If so, what was the
duration of this suspension and what
was the quantity of production go lost
due to such disturbances?

SHRI KESHAV DEO MALAVIYA:
There was some disruption in produc-
tion due to the floods. But I have
not got the details in regard to the
suspension of crude production from
these wellg during those days.

Agreement between Indian Oi] Cor-
poration and Messrs Teeneco of Italy

*127. SHRI HARSH DEO MALA-
VIYA:
SHRI HIMMAT SINH;
SHRIMATI LEELA DAMO.
DARA MENON:
SHRIMATI LAKSHMI KU-
MARI CHUNDAWAT:

Will the Minister of PETROLEUM
be pleased to refer to the answer to

+The question was actually asked
on the floor of the House by Shri
Harsh Deo Malaviya.
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Unstarreq Question 657 given in the
Rajya Sabha on the 29th March, 1976
and state the terms of the agreement
concluded between the Indian Oil
Corporation and M/s Tecneco of Italy
for protecting the Taj and the Bharat-
pur Bird Sanctuary frocm the effects
of pollutants from the Mathura Oil
Refinery? | :

THE DEPUTY MINISTER IN THZ
MINISTRY OF PETROLEUM (SHRL
ZIAUR RAHMAN ANSARI): A state-
ment is laid on the Table of the
House. |

Statement

The salient features of the agree-
ment between Indian Oil Corporation

and M/s Tecneco of Italy are given
below: |

1. The services of M]|s Tecneco
have been obtained mainly for:

(i) establishing concentration of
effluents under various meteoro-
logical conditions at different dis-
tances from the Refinery; and

(ii) determining permissible con-
centration of effluents from the
point of view of preservation of the
monuments.

2. For the above purpose, Tecneco
will undertaketh e following studies.

(i) On the basis of meteorologi-
cal] data for the last ten years in
the Mathura-Agra region, calculate
the ground level concentration af
effiuents.  (Particularly sulphur
dioxide) in the Mathura-Agra re-
gion on account of emission from

the Mathura Refinery.

(ii) Determination of the exist-
ing level of pullution in the Agra
region by measurement over a
period of six month,

(iii) Determine the present status
of monuments and also determine
the permissible concentration of

ugy -



LYy Wil SaAndSweErs

effluents from the point of view of
preservation of monuments,

3. The studieg will be conducted
partly in India and partly in Italy.
The important part of the study wviz,
establishing the present gtate of
monuments will be carried out by
Tecneco under the guidance of the
Institute dee] Restaur Italian and
the International Centre of Conserva-
tion, Rome, The Indian experty will
be associated with these studies.
Tecneco will bring to India all the
equipment and materialg required for
their studies in India, as mutually
agreed. !

1

4. Tecneco will submit their report
in three stages, the first two reports
‘being preliminary ang the third be-
ing the final report. The final report
will contain details of the study in-
cluding field gnd Laboratory tests,
their results, documenteg data, con-
clusions arrived at and specific re-
commendations. Thig report will be
delivered by Tecneco by October,
1976. :

5. For the above services, Tecneco
will be paid (in foreign exchange)
138 Italian Lire (about Rs. 15 lakhs)
in four instalments ag follows:

(i) 24 million lire cash payment
within 30 days from the date of
coming into force of the agree-
ment.

(ii) 24 million lire on delivery of
the I Report,

(iii) 21 million lire on delivery of
the IT Report.

(iv) 69 emillion lire on delivery of
the IIT Report. -

In addition JOC wil] bear all the
expenditure actually incurred in India
in connection with these studieg upto
a maximum of 20 million Lire (Rs.
2.17 lakhs).

SHR1] HARSH DEO MALAVIYA:
First of all I would like to geek a
clarification from the hon. Minister.

| RAJYA SABHA ]

to Questions 20

It hag been stated in the statement
that thig Italian firm, M/s Tecneco,
would carry out a study in regard to
the present state of monuments and
so on, If they say Taj Mahal is al-
ready very much down and out, what
would happen? The hon. Minister
should explain this.

Now, I come to my first question.
According to the statement accom-
panying the reply to Unstarred Ques-
tion No. 657 of 29th March, 1976, the
waste water i3 proposed to be dis-
charged into the Jamuna river down-
stream of Mathura. Will not this
discharge of waste water into the
Jamuna river affect the healt of the
people? How will you ensure that this
waste water discharge into the
Jamung river will not affect the
people bring on the 'banks of the
river Jamuna all along the line?

SHRI ZIAUR RAHMAN ANSARI:
Sir, ag far as the waste water is con-
cerned, in the same answer which has
been referred to, it has been stated
that the water which will be dis-
charged downstream jnto the Jamuna
river will be treateq and that it will
not pollute the water and make it in-
jurious for public health. Further,
adequate technological knowhow and
manufacturing capacities exist with-
in the country for providing the
necessary treatment farilities. It
has also been stated in that answer:

“The treated waste water is pro-
posed to be discharged into the
Jamung river down-stream of
Mathura and facilities for the pro-
per dilution of the treateq effluents
with the river water will be pro-
vided at the point of discharge.”

Therefore, with 3ll these steps to be
taken I do not think that this dis-
charge of waste water into the Jamuna
river will be injurious for public
health.

SHR1 HARSH DEO MALAVIYVA:
I think you will good care. I would
again refer to the reply which I re-
ferred to earlier. It says:
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‘The major pollutant in the flue
gases discharged is sulphur dioxide
from the furnaces in the refinery.”

It has also bheen stated:

“The IOC plang to reduce the
emission of sulphur gioxide as fol-
lows:

(a) The refinery will process 50
per cent low sulphur Bombay
High crude and only low sulphur
fuel oil from this crude will be
used in the refinery furnaces.

(b) The flue gases will be scrub-
bed to remove sulphur dioxide.

{c) The height of the stack
would be increased to 80 meters
to facilitate better dispersion of
sulphur dioxide in the atmos-
phere.”

My complete question is, how will
you ensure that only 50 per cent low
sulphur Bombay High crude wil] be
available? Are you not going to use
some other oil because the Mathura
refinery has a very big capacity and
I am gure that even if you get very
low sulphur crude from Bombay
High, the remaining 50 per cent of
the crude you may get from elswhere
may not be that low in sulphur? So,
lhhow are you going to ensure about
this? I would like the hon., Minister
kindly to give us a specific answer.

SHRI ZIAUR RAHMAN ANSARI:
Sir, the Mathura refinery has been
designed for refining the Bombay
High crude which ig a very low sul-
hur crude. Moreover, so far as the
problem of discharge of sulphur
dioxide (SOj» by the refinery is con-
cerned, a decision has been taken that
for purposes of fuel in the refinery,
only Bombay High crude will be used
there.

SHR1 HARSH DEO MALAVIYA:
Only 50 per cent will be Bombay
High crude.

SHRI ZIAUR RAHMAN ANSARI:
Let ymne make it clear. The refinery
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will refine Bombay High crude up to
50 per cent and the remaining 50 petr
cent will be imported crude. But the
fue] whicia will be used in that refi-
nery will be Bombay High crude
which is a very low sulphur crude.

SHRI HARSH DEO MALAVIYA:
Sir. I am not satisfied with the answer.

Mr, CHAIRMAN: If you want you
can meet him geparately and discuss.

SHRI HARSH DEO MALAVIYA;
Al]l right, Sir. ,
MR. CHAIRMAN: If the Ministes
wants to add anything he can do so

SHRI KESHAV DEO MALAVIYA
Sir, I may be permitteq to clarify ¢
simple point. There is g limit or
concentration of sulphur dioxide af
Agra from the point of view of pre-
ventive corrosion. Now  we  ar¢
very wel] below that—0.5 grams pe
cubic meter—and I can give a1
assurance that we shall not excee(
that whatever be the mixture; what-
ever the sulphur content mixed migh
be in the Bombay high crude, wt
are seeing to it that we do not ex
ceed that. Not only that but also we
do not even touch the minimun
which can be hazarded as somewha
dangerous for this, We are workin
not only ourselveg but also in associa
tion with foreign expert—Tecneco o©
Italy—on the problem and they ar
likely to give ug theip report in eigh
to ten week’s time with regard t
the exact specifications so that w
may not exceed them,
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SHRI s. K. VAISHAMPAYEN: Sir,
may I know from the hon, Minister
the number of monuments in this
region which will come under study
by the Anti Pollution Committee and
also names of some of the monu-~
ments?

SHRI ZIAUR RAHMAN ANSARI:
Sir, all the important monuments
coming under the whole Mathura-
Agra region are under study.
Of course, the name of the Taj is often
taken because it is the most important
monument but other monuments like
Itma-ud-daula, Sikandra are alsp un-
der study. The entire question as to
what extent sulpur dioxide wil] affect
the marble or the sandstone is as a
matter of fact under study.

SHRI B. N. BANERJEE: Sir, the
Italian firm hag been asked to under-
take some, scientific studies. Does the
hon. Minister want to say that Indian
experts were not available to under-
take the study, and, therefore we had
to go to Italy and will he also tell us
what attempts were made to find out
whether Indian experts were available
or not before handing over the work
to the Italian firm?

SHRI KESHAV DEO MALAVIYA:
1 appreciate the question of the hon.
Member and I have a lot of sympathy
for the views expressed by him but
the situation was in Italy there are a
very large number of marble statues
and Dbuildings. So, we thought that
there would be no harm if we took the
views of an Italian firm which is a
public sector firm, which has a lot of
experience about the pollution pro-
blem, about the effect of sulphur fumes
on the marble stone.

SHRI B. N. BANERJEE: My second
part is unanswered. I asked a specific
question. Did he make an attempt to
find out whether Indian experts could
do the job and if so, what was the
result?

SHI ZIAUR RAHMAN ANSARI: As
a matter of fact, because of the
Mathura refinery, the question of

id
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pollution is very much {aken care of
by the Government, From the very
beginning many studies by the Indian
experts have been made under
different Committees. Sir, the Prime
Minister wag also concerned about the
question relating to pollution cor-
rosion, etc. .

MR. CHAIRMAN His question is
very simple.

SHRI KESHAV DEO MALAVIYA:
A very high-powered Committee of
Experts which is purely an Indian
committee, is presided over by
Dr. Varadarajan. Almost all the heads
of the public sector and some of the
private sector technologists are there.
The whole matter is being considered
by them, They have also tried to con-
tact these people in order to get a
second view,

SHR] KHURSHED ALAM KHAN:
Sir, this iz a very important question
and it has twgo aspects. The first is
about the pollution of the river
Jamun. Fortunately or unfortunately,
it appears that the river Jamuna has
completely lost interest in flowing ex-
cepting in the monsoon season, and
most of the time it is gleeping on its
sand-bed, Therefore, if there ig pollu-
tion we are not very much interested,
But as far as the Taj and other monu-
ments are concerned, T must say that
there is a definite opinion of the
archaeological department people and
our own experts that the reflnery will
adversely affect the Taj ang other
monumentg and, in fact, in support of
this statement they have already stat-
ed that the smoke emitted by the
chimneys of the power house of Agra
has already badly affectd the marble
buildings of the Taj and othey im-
portant monuments.

SHRI ZIAUR RAHMAN ANSARI:
Sir, I have no comments to offer
except to say that we are trying our
level best,
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SHR1 GIAN CHAND TOTU: Sir,
I would like to know from the
honourable Minister as to why the
studies about air pollution and river
pollution were not conducted and
finalised before the decision was taken
to set up this refinery. Not only has
the decision been taken for setting
up the refinery, but alsoc a large
amount has already been spent for
that purpose. N

SHRI KESHAV DEQO MALAVIYA:
Sir, monegy has been spent for the
refinery, there is no doubt about it,
and Mathura has been selected for
reasons of logistics, for commercial
reasons and for economic reasons. The
question of sulphur dioxide as a
pollutant is always there and we have
to solve the problem. ——

*128. [The questicner 1Shri Shri-
kant Verma) was absent, For ansyer
vide col. 37 infra.] .
Promotiop of Senior Head Rakshaks

as A.S.I in RPF -

*129. SHRI BEZAWADA PAPIRED-
DY: Will the Minister of RAILWAYS
be pleaseq to state:

(a) whether it is a fact that a test
was held at R.P.F., J.J.R. Training
Centre at Lucknow on the 20th Febru-
ary, 1976 to fill the posts of A.S.I.
(R.P.F.) by promotion from amongst
Senior Head Rakshaks;

(b) whether it is also a fact that
some junior semi-literate Head Rak-
shaks were promoted as A.S.I.
(R.P.F.) in preference to their se-
niors who had put in two years ser-
vice in the grade;

(c) if so, what are the
therefor;

(dy whether Government are aware
of the widespread discontent among
the affecteg persons; and
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(e) it so, what stepg Government
propose to take to redress their griev-
ances?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
MOHAMMAD SHAFI QURESHI):
(a) Yes Sir .

(b) & (c¢) No Sir, The selection to
the post of Assistant Sub-Inspectors in
R. P, F. is conducted by a Selection
Committee consisting of three Officers.
All Head Rakshaks who have satis-
factorily completed 2 years probation
are eligible to be called for selection
according to their seniority, Those
who are declared suitable by the
selection Committee are promoted to
the rank of Assistant Sub-Isnpectors/
RPTF according to their seniority in
the merit list.

(d) Nothing of the sort has come
to the notice of the Government so far.

(e) Does not arise.

Take over of the Caltex Oil
Company

*130. SHRI KRISHNA BAHADUR

CHETTRI:y

SHRI MAHENDRA  BAHA-
DUR SINGH:

SHRI NABIN CHANDRA
BURAGOHAIN:

SHRI B. RACHAIAH:
SHRI R. NARASIMHA RED-
DY:

Will the Minister of PETROLEUM
be pleased to refer to the answer to
Starred Question No. 139 given in the
Rajya Sahha on the 17th May, 1976,
and state;

(a) whether talks regarding the
take over of the Caltex Qil Company
by Government have bogged down
over the quantum of compensation;
and

+The question was actually asked on
the floor of the House by Shri
Krishna Bahadur Chettri.



